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PRESENT:
HONBLE THE CHIEF JUSTICE
MR. JUSTICE AFTAB H. SAIKIA
HON'BLE MR. JUSTICE A.P. SUBBA, JUDGE

03.] 12-11-2009
(Saikiq, CJ)

Mr. Sudesh Joshi, learned Counsel appearing
for the Petitioners submits that he may be permitted
to withdraw this Petition.

Permission stands granted.

This Writ Petition stands dismissed as
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Tdge. Chief Justice.

withdrawn.
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